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SARVA SHRI/'MS, :

S.No. | Name of officer with present post

Name of the vacant posts of which the
Presiding Officer appointed in addition
to his/her own duties

18 REETA TEJPAL

AJMER

JUDGE, FAMILY COURT NQ. 1,

JUDGE, FAMILY COURT NO. 2, AJIMER

2. SATISH CHANDRA KAUSHIK

ALWAR

JUDGE, FAMILY COURT NO. 1,

JUDGE, FAMILY COURT NO. 2,
ALWAR

3. TANVEER CHOUDHARY
JUDGE, FAMILY. COU'R.T NO l
BHARATPUR:

JUDGE, FAMILY COURT NO. 2,

| BHARATPUR

4. [ VINOD KUMAR SONi

BIKANER

JUDGE, FAMILY COURT NO. 1,

TUDGE, FAMILY COURT NO. 3,

 BIKANER

5. SAHAB RAM MOTYAR

JODHPUR METROPOLITAN

JUDGE, FAMILY COURT NO. 2,

JUDGE, FAMILY COURT NQ. 3,
JODHPUR METROPOLITAN, JODHPUR

6. RAMA SHANKERVERMA

UDAIPUR

JUDGE, FAMILY COURT NO. 1,

JUDGE, FAMILY COURT NO. 2,

Note-

-

1. The officers shall dispose off minimum 40% additional work as per

circular of standard of work.

2. The cases in which direction of higher Court for time boun.d disposal of
case shall be decided on pnonty ba31s
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RAJASTHAN HIGH COURT, JODHPUR

No.Estt.b2(v)1/WA/2019/10308 Date :02.11.2019

Copy forwarded to the following for information and necessary action:-
1.The Registrar-Cum-Principal Secy. to Hon'ble the Chief Justice, RHC Jodhpur/Bench, Jaipur.
2.The Secretary to the Law Minister, Government of Rajasthan, Jaipur.
3.P.S. to All Hon'ble Judges at Jodhpur, '
4.The Principal Secy. to the Govt.,Law Department-Cum-Legal Remembrance, Rajasthan, Jaipur.
3.The Secretary to the Govt. of Raj., Department of General Administration (Gr.2), Jaipur.
6.The Secretary, Lokayukta, Sachivalaya, Jaipur.
7.The Accountant General, Rajasthan, Jaipur. _
8.The Registrar General / Registrar (Vig.)/(Admn.)/(Rules)/(Class.)!(Exam.)/OSD(F&I)f(Judicial)
Rajasthan High Court, Jodhpur and Registrar hg. At Delhi.
9.The Registrar (Admn.}, Rajasthan High Court Bench, Jaipur with the request to distribute the
copies of this order to all the Hon'ble Judges sitting at Jaipur through P.S., Member Secretary,
Rajasthan State Legal Services Authority and all the Judicial Officers posted in the Registry at
Jaipur Bench, Jaipur.
10.Concerned District & Sessions Judges with the request to serve/circulate the copy of this order
to the concerned Family Courts/Officers/Treasury Officers as per direction issued vide this
office letter No 17022 dated 08.10.2015 o
11.The Director, Rajasthan State Judicial Academy, Jodhpur.
12.A.0.1., Classification Section (Website}, Rajasthan High Cou

13.All administration sections.

Jodhpur/Bench, Jaipur,
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